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(c) how far the cost of labour involv-
ed in this work increased over this period 
and 

(d) the steps taken and being taken 
to keep the cost of building construction 
under check and to bring it down? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH) I (a) A statement 
showing the important materials required 
for construction of building' and their costs 
per unit during January and June 1958, 
1969 and 1970 is laid on the Table of the 
House. [Placed In Libra.y. See. No. LT-
3916/70] 

(b) Taking the cost per unit for Ian-
uary 1968 as 100, the comparative prices are 
shown under each item in the statement 
referred to above. The increase is due to 
tbe general trend of rise in tbe prices nf 
the essential commodities. 

(c) Another statement showing rates 
of daily wages for important categories of 
labour, viz. Carpenter, Mason and Beldar, 
since 1968 is enclosed. 

(d) The price. of bricks are statutorily 
fixed by tbe Delhi Administration under 
the Delhi Bricks (Distribution sale, move-
ment and price) Control Order, 1963, taking 
into consideration the cost of various factors 
oC production of bricks. As reg.rds steel, 
apart from trying to build up tbe production 
to the extent possible, Government are 
tryina to supplement indigenous availability 
by imports. The prices of the other items 
let TClIulated by the normal law oC demand 
and supply. 

SeIzure of SmaaIed Gold aDd other 
Articles Ia MalIarubtra 

2184. SHRI GADILINGANA GOWD: 
SHRI H. AJMAL KHAN: 
SHRI PILOO MODY : 

SHRI R. R. SINGH DEO : 
SHRI MEETHA LAL MBENA : 
SHRI NANIA GOWDER : 
SHRI D. N. DEB: 

Will the Minister oC FINANCE be 
pleased to state : 

(a) tbe details of smug.led aold and 
other contraband articles recently seized in 
BomblY and other parts of Maharashtra; 
and 

(b) the action taken aaainst the 
smugillers ? 

THE MINISTER OF STATE IN THE 
MINISRTY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA): la) The details 
of the smuggled Ilold and other contrabaod 
articles seized in Bombay and otber parts oC 
Mah.rasttra ~ April to June, 1970 are 
given below : 

Arlicles 
Gold 

~  (RI. lakh.) 
I3S' 5 at interna-

tional mone-
tary rate. 

Watches 'S·7 
Silver IS'7 
Syntbetic yarn and 

fabrics 90'0 
Other articles 57' 3 

(b) 76 persons were arrested. Action 
Cor departmental adjudication and prOICCu-
tion in Courts or Law are beinl taken in 
the !illbt of evideace collected on lnv,.ti .. -
tion ia .-cb cue. 

ure luaraaee Corporadoa W ... 
BID 

21S5. SHRI GADlLlNGANA 
GOWD: 

SHRI N. K. SOMANI : 
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'SHRI R.K. AMIN : 
DR. M, SANTOSHAM 
SHRI PILOO MODY : 
SHRI R. R. SINGH DEO 
SHRI NANJA GOWDER : 
SHRID.N.DEB: 

Will the Minister of FINANCE be 
p\el\8Cd to state : 

(a) whether the Life Insurance Corpora-
tion walC bill during the last two years bas 
in<:rcased manifold ; 

(b) if so, the details of the wale bill 
in 1968·69 and 1969-70 ; and 

(c) whether any steps arc being taken 
to decrease expenditure on such non-pro-
du<:tive expenditure ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VlDYA 
CHARAN SHUKLA) : (a) The wage bill 
of the Life Insurance Corporation has in-
<:reased by about one third during the last 2 
years. 

(b) 1968-69 
1969-70 

RI. 34.71 crores 
Rs, 40.05 crore. 

(subject to audit) 

(c) Salaries arc pari of the normal ~ ­
pensC8 of management of insurers, and 
tberefor inevitable. Care is. howevor, taken 
to ensure that fresh recruitment necessita-
ted by the increase in work is kept to the 
barest minimum. 

Nationalllatlon of ForellD Capital 
ill Ullanda 

2186. SHRI GADILINGANA 
GOWD: 

SHRI N. K. SOMANI: 
SHRI R. K, AMIN : 
DR. M. SANTOSHAM I 
SHRI PILOO MODY : 
SHRI R. R. SINGH DEO: 
SHRI NANJA GOWDER : 
SHRID.N. DEB: 

Will the Minister of FINANCE be 
plcallCd ,to .\ale : 

(a) whether the Ulanda authoTit ies 
have n3tionaliscd several foreiln firms in-
cluding a number of Indian banks and sUlar 
factories; 

(b) to what extent India's foreign ex-
change earnings are likely to be affected 
and the extent to which India's investments 
bave been afTecled as a result of tbese deve-
lopments ; and 

(c) whether Government have taken up 
this issue with the Uganda Government and 
if so, tbe details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA) : ia) The National 
Assembly of Uganda passed the Companies 
(Government and Public Bodies Participa-
tion) Act on tbe 6th May, 1970 under wbich 
Government or public bodies declared by 
the Minister as such fM the purposes of the 
Act, were deemed to have acquired, with 
effect from the close of business On the 30th 
April, 1970, 60% of the shares of each class 
issued by the companies specified in Sche-
dule I of the Act. Two of • our nationalised 
banks, namely, Ban k of Baroda and Bank of 
India are included in tbis Schedule. 

The Life Insurance Corporation of India 
and crelain Indian general insurance compa-
nie. have branches in Uganda. There are 
not included in tbe Schedule presumably 
because they are DOt incorporated locally 
aDd the Question of takinK over 60 per cent 
of the sbareholding would not arise. How-
ever, the Ullanda authorities have heen 
baving discussions with these companies 
witb a view t" gettinl them to incorporate 
themselves locally and offer 60 per cent of 
the share capital to the Government of 
Upnda. Thcac companies had to stop tak-
inll new business with effect from the J 8th 
June 1970 followinl an amendment to the 
Insurance Companies Act whicb prohibited 
inluranco companies from wrilinl new bUli-
ness lI.DIess taey were iacorporated in 
Uganda, DiscuWOJII about tbe future set up 
of tbe onsurancc companies arc 8till 10iDI 
on between the Ul8nda authorities and the 

, IlDJnPUlies ODDOeI'IIed. 

(b) It ia difllcult to ..- UleDt of 




